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(b) and (c). !t it proposed to set up 
four new ccDtres through the folJowing 
four Textile Research A ^ ciaU on s, which 
will provide necessary technical assistance 
to the centres :—

South India Textile Research Associa* 
tion.

Bombay Textile Research Association.

Ahm ^abad Textile Industry’s Rese
arch Association.

North India Textile Rcscarch Associa
tion. «

Necessary fundx for the new centres 
will be provided during the next financial 
year, i e .  1987*88.

States of ladastry to Tottrism

•336. SIIRI GOPAL KRISHNA
t h o 't a  :

SHRI SRI riARI RAO :

Will the Minister o f TOURISM be 
pleased to state :

(a) the names of States in which 
tourism has been accorded the status of 
an industry ;

(b) whether Union Government arc 
persuading the remaining States also to 
declare tourism as an industry ; and

m m

(C) if so, their reactions ?

THE MINISTER OF TOURISM 
(MUFTI MOHD. SY E D ): (a) to (c). So 
Car the Governments o f HimaX;hal Pradesh, 
Meghalaya. Uttar Pradesh* Arunachal 
Pradesh, Kerala, Andhra Pradesh, Tamil 
Nadu, Haryana, Bihar and Tripura have 
declared Tourism as Industry wltlle the 
Governments of Orisss. West. Bengal and 
Rajasthan have declared hotels m% Indu
stry. The other State Governments are 
being persuaded to take similar action.

Export of Sandal wood oil

•339* SHRI V. KRISHNA RAO : 
Will the Minuter of COMMERCE be 
pleased to state :

(a) whether there is a substantial 
increase in the export of saodal'Wood oil 
during 1985-86 ;

(b) whether there is great demand 
in foreigii countries for the sandaUwood 
o i l : and t

*

(c) if so, thp . steps being taken to  
increase ita export ?

•

THE MINISTER OF COMMBRCB 
(SHRI P. SHIV SHANKER) : (a) aod (b). 
Ye*. Sir.

o

(c) Export of sandal wood in the 
form o f logs is banned. In the. caae o f  
export o f handicrafts made out o f sandal 
wood, a minimum' value addition of 300% 
has been fixed to eliminate export of 
sandaJ wood with superficial carvings. To 
increase export earnings of sandal wood
oil, the minimum export price (REP) has 
been increased from Rs. 1000/kg. to Rs. 
2600/kg.

OHvhig Licence Racket la Capital

•340. SHRI C. M A D H A V R E D D l: 
Will the Minister of HOME AFFAIRS be 
pleased to state :

(a) whether the attention o f Govern
ment has been drawn to a news-item 
captioned "Driving Licence Racket Bus
ted** appearing in the Times o f India 
dated 31 January, 1987 ;

« (b) if so, the facu of the ca&t; and

(c) the action taken in this regard 7m

THE MINISTER OF HOME AFFAIRS 
(S. BUTA SINGH) ; (a) Y « , Sir.

(b) and (c). On rcceipt of informa
tion that a gang it .indulging in selling 
forged driving licencet and vehicle regi
stration papers, a decoy customer wat 
deputed and aimultaneously a raid was 
organised. 64 forged driving licences, 430 
blank driving licence forms, 13 blank 
registration bookt. rubber stamps etc. 
were seized. A case under section 420/468/ 
471 IPC Was registered at the Police 
Station Punjabi Bagh on 28th January,
1987 and 5 persons were arretted.


